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Executive Engineers is made from two
sources viz. Assistant Executive Engi-
neers and Assistant Engineers. For
recruitment through the two sources
a quota has been fixed by rule, statu-
torily. However, due to non-availabi-
lity of people from one source, the
posts have been, in the exigencies of
public service, filled by appointment
of the people from fhe oinher group.
The Supreme Court has held that such
people having been appointed in ex-
cess of their quota. will have to be
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pushed down and absorbed in the year
in which they can be adjusted against
their own quota vacancies. Their offi-
clating appointment on a regular basis,
will therétore, be deemed to have com.
menced orily from the date of their
absorption against their guota. Due to
this there will be a difference between
the date of appointment, in exigencies
of public service, in  excess of their
quota and officiating appointment on o
regular basis. Both these information
are furnished hereunder:—

Civil Erginecrs Elcctrical Enginecrs

No. of EEs Offic'ating for more than 20 years .

No. of EE: officiating between 1§ and 20 yea:s

No. oi EE:. offiz'ating between 10 and 1§ vears

—a

On regular Total Revglar  Total
basis (including ('nclu-
regular and ding
ad-hoc) regular and
ad-hoc)
7
3 52 .o 4
17 57 41 16
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